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tJnamployed Engineering Ondutea 
and Dtptoae-bolders

1091. Shri Vasudevmn Nalr:
Shri C. Janardhanaa:
Shri P. C. Adichaa:

Will the Minuter of Labour aad Re
habilitation be pleased to state:

(a) whether it is a fact that hund
reds of Engineering Graduates and 
Ciploma-holders are remaining unem
ployed;

(b) if so, the break-up State-wise; 
and

(c) the steps contemplated for pro
viding employment to these people?

The Minister of Labour and Reha
bilitation (Shri JaisnkhUI Hathl): (a)
and (b). A statement is laid on the 
Table of the House. [Placed tn Lib
rary. See No LT-983/67], The num
ber of job seekers as given m this 
statement does not, however, present 
an accurate picture of unemployment 
among Engineers for the following 
reasons:

(i> Type studies conducted in a 
few selected areas indicate 
that the proportion oi engi
neering graduates on the live 
legister who are already em
ployed may be of the order oJ 
50 per cent.

(10 An ad-hoc study has revealed 
that of the Engineering Gra
duates and Diploma-holders 
belonging to the principal 
branches (Civil, Mechanical 
and Electrical)—nearly 75 per 
cent and 50 per cent of respec
tively, were on the register 
for a period ot less than six 
months.

Thus the unemployment problem 
among Engineers is not as acute aa 
revealed by the size of the Live 
Register.

(c) Development of Industries, agri
culture on modem lines, greater im
petus to small scale industries and ex
pansion of transport and communica

tions system etc. envisaged in the 
Fourth Plan are expected to lead to 
larger employment opportunities for 
the unemployed including engineers 
and other technical persons.

Telephone Revenue Account Offices

•1092. Shri Anirudhan:
Shri E. K. Nayaaar:
Shri Umaaath:
Shri Vlswaoatha Menon:

Shri K. M, Abraham:
Shri Jyotirmoy Baan:
Shri P. P. Esthoae:
Shri C. K. ChakrapanJ:

Will the Minister of Communications
be pleased to state:

(a) whether the decision to decen
tralise the Telephone Revenue Ac
counts Offices from the Circle level to 
the Divisional level was taken on the 
advice of the foreign consultants;

(b) whether the Staff Unions were 
against such a proposal and whethei 
they felt that it would not only cause 
untold hardship to the staff by dis
location and change of service condi
tions but also impair the efficient 
functioning and proper checks on the 
revenue collection;

(c) whether Government have con
sidered the merger of the Maintenance 
Wing of the Department and the Re
venue collection machinery; and

(d) if so, the results thereof?
•

The Minister of State in the Depart
ments of Parliamentary Affairs and 
Communications (Shri I. K. Gujral) -
(a) The decision to decentralise Tele
phone Revenue Accounts Offices to the 
Divisional level was taken in 1900. 
The foreign consultants, who examin
ed and reported on the accounting 
procedures of the telecommunications 
operations, also recommended the 
same step in 1965.

(b) Yes. Sir.

(c) and (d). Orders for the trans
fer of the telephone revenue work to
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Divisional level have been iamed in 
respect ot a number of Division*. 
Some o f these offices have also shift
ed, others are in the process of 
shifting.

*MM. Shri G. S. Mlshsa:
Shit M«Mm  Pnaa*:
Shri SkwiniH Shaatri:

Will the Minister of Education be 
pleased to state:

(a) the Masons for giving recogni
tion and awarding aid and|or support, 
if any, to the public schools which are 
run for the benefit of the children of 
the rich;

(b) when the policy of recognition 
and support to these schools was 
adopted by Government and the speci
fic benefit accruing to the country 
from such schools; and

(«) whether Government propose to 
revise the policy of giving recognition 
and support to the public schools?

The Minister of State ill the Minis
try of Education (Shri Bhagwat Jha 
Asad): (a) The Central Government 
does not give any maintenance grants 
to Public Schools.

The question of the Government 
giving reoogmtion to such schools, 
therefore, does not arise.

For its recognition as a Public 
School, a school has to be a member 
of the Indian Public Schools Head- 
masters' Conferene which is a non
government organisation. For educa- 
tiosutl purposes its recognition depends 
od the sohools fulfilling the conditions 
prescribed by the Board|Agency for 
wifcase examinations it seeks to pre
pare its students.

(b) and (c). Do not arise.
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